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FT.AAT. 1801(H).— FrslT TLCHIY, TPT TSHRT ATA=IH 1956 (1956 FT 48) (Fr&r z0d zF
AT I ATATHIT FFT TAT g) &l T 3F il IT-GTT (1) FRT T ARRAT A1 TART Fd g0, Tg
THTETT BT ST o TaTd o el T<er ToF o THHIUHET dod (¥ {5l § 90 Jeaqrtad & .87, 14+270 T
.. 19+445 (Aeae RATS) & % -@0e & A (FTEH0/TE iee? Aigd 2-o[/4-o1 FT FAET
A(R), SATLEA, TaveT ST TATAT o AT TATSTT & (o107 ag G TUTerd g et dfer auie $= e
H fogm 77 ¢, T I T ST FTA o I ST T ST FIAT g |

F1¢ oft =xf<r, o 3% 9% & RBasg &, 5 afafaw i amr 37 f sw-emr (1) F afim @i
AT o o0 UHT IH o ITANT 92 A9 § 7 ATSEAAT 6 TH1A 0l 0 TH & & Haq< =11
AT T T TR |

UHT T AT qEH T, AT FIAT & AL A-AAL T AT =T 7 T8qa 0 SATOIAT AT
ITH IF AT ATAFAT BT STUAr i Twerw wrfdeRTey, swutreRat i =;iea =9 ¥ 47 FREr fAfee

2529 GI/2026 (1)
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AT T A ST AT STAEL T S UHT ==t i qFars  TATq a97 UHT S ST F3T & 9dTd,
T3 FE 2, S0 Feaw TTieraT saeas TH, el G0 47 af ATl Hl AT HL THIT T AT
T AT |

I AT FT 4T 3T AT IT-4TT (2) F el Tery Arferarey grer o w3 wrs off swaer sifaw

T |

TH ATEEAAT 6 S{d AT ATeAT H o L@ AT T AT TeAH TIAFHILL 6 I<h HATAT | ITAH
8 ST 3T fRaas Al g Adterr T ST gdr ¢ |

A

AT TR TS F THATTHAL Ao forer F 70 J&=qiad & 6. #t. 14+270 ¥ Fh.fi. 19+445 (A=A
Rfie) F T ssie & ST aTedT @<=t WRa Srorar §<==T afed A &1 arerd fFaor

TS T ATH: 3L T29T

forer &1 T TaduEese A}

EQEED qAEA §&qT YA R TRR || AT TRQ || T F7 ST IR ER T
HEaT (ETIT 5HTE) (FFIT)
1 2 3 4 5 6

ATTh bl ATH: IHY

T T AT ATCRATIoo
R

1 1/1 (LP 9) EEil N 0.6300012 (T#Y ) 0.2549575
R

2 1/2 (LP 1253) EEi - 0.5299998 (=¥ ) 0.2144881
ST

3 1/2,2/1 (LP 10) ||t - 0.4899993 (T#T ) 0.1982999
ST

4 2/1 (LP 14) IGEl . 0.0499999 (T ) 0.0202347
ST

5 2/1 (LP 15) IGEl N 0.09 (T#Y ) 0.0364225

6 2/2-A (LP 13) IGEl ECAWIET RS 0.11 (THY) 0.0445164

7 2/2A, 46 (LP 12) ||t e TFeae || 0.2600011 (THT) 0.105221
ST

8 47-4 (LP 8) s - 0.3199994 (T#¥ ) 0.1295022
TS U

9 48 (LP 11) TR 0.2099999 (T#¥ ) 0.0849858
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ST
10 49/1 (LP 130) i 0.0800001 (U= ) 0.0323756
[Hjlaﬁva?
S
11 49/1 (LP 136) 0.2 (T#T ) 0.0809389
[Hjlaﬁva?
S
12 49/1 (LP 137) 0.18 (T=T ) 0.072845
[Hjlaﬁva?
S
13 49/1 (LP 138) 0.3900004 (U= ) 0.1578308
[Hjlaﬁva?
S
14 49/1 (LP 139) 0.0499999 (U= ) 0.0202347
[!?jlaﬁc'a?
EEl
15 49/1 (LP 151) 0.3199994 (T#¥ ) 0.1295018
[!?jlaﬁc'a?
EEl
16 70 (LP 152) 0.0600001 (T ) 0.0242817
[!?jlaﬁc'a?
e T ATH: AT
17 10-1 ECACI L 0.8099987 (T#¥ ) 0.3278021
18 11 TS 0.2999992 (T#¥ ) 0.1214083
19 113-A ECA 0.6100009 (T#¥ ) 0.246864
20 113-B ECA 0.2099999 (T#¥ ) 0.0849858
21 113-C EEA 0.3700001 (T#¥ ) 0.1497369
22 114 9T (IATH) 0.289999 (U= ) 0.117361
23 12 TS 0.4300009 (T#7 ) 0.174019
24 124 ECA 0.7900009 (T#¥ ) 0.3197086
25 125 ECA 1.09 (T#Y ) 0.441117
26 126 EEA 0.3700001 (T#¥ ) 0.1497369
27 13 EE] 0.22 (T#7 ) 0.0890328
28 146-1 EEA 0.4899993 (T#¥ ) 0.1983003
29 146-2 EE] 0.6799994 (U= ) 0.2751922
30 147 RIS R=1ER 0.26 (T#Y) 0.1052206
31 148 ELA 1.56 (TFT ) 0.6313234
32 149 EE] 0.0400001 (T#T ) 0.0161878
33 15/2-2 EIESE=TER 0.36 (T#T ) 0.14569
34 150 EEA 0.1900001 (T#¥ ) 0.076892
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35 153/2 At ECEGLE) 0.2600011 (T=< ) 0.105221
36 154 EEL T (39TH) 1.850001 (TFT) 0.7486847
37 159 qCHT TR 0.11 (T ) 0.0445164
38 16 BELI EEA 0.1900001 (T=¥ ) 0.076892
39 17 IGELl ECS 0.54 (T=T ) 0.218535
40 18-A IBEL EEA 0.6799994 (T#T ) 0.2751922
41 20-B EEL =TT 0.6999997 (T#¥ ) 0.2832861
42 209-3 IGELl EECS 0.2999992 (U= ) 0.1214079
43 209-4 BELI EEA 0.0499999 (T=¥ ) 0.0202347
44 21-A EEL EEA 0.3700001 (T ) 0.1497369
45 21-B REL EEA 0.2799989 (T=Y ) 0.113314
46 210-A GEEARA] CIRE=1ED 0.2600011 (U< ) 0.105221
47 211-1A BEL EEA 1.28 (T ) 0.5180089
48 211-1B BELI EEA 0.2299999 (T#Y ) 0.0930797
49 214-A2 IREL EEA 1.029999 (TH¥ ) 0.4168353
50 214-B LTS T 0.0299999 (T#¥ ) 0.0121408
51 215-A IREL EEA 0.0800001 (TT ) 0.0323756
52 215-B LTS T 0.0099999 (T#¥ ) 0.0040469
53 217 BEL EEA 1.05 (TFT ) 0.4249292
54 218/1 IREL EEA 0.22 (T ) 0.0890328
55 218/2-A IEEL EEA 1.25 (T ) 0.5058681
56 220/1 IREL EEA 1.009999 (TFY ) 0.4087414
57 23 IGEl ELA 0.0600001 (T=¥ ) 0.0242817
58 232 IGEl ELA 1.549999 (T#Y ) 0.6272764
59 233-1 IREL EEA 0.7400003 (T#7 ) 0.2994739
60 233-2 IREL EEA 0.1300001 (T=¥ ) 0.0526103
61 233-3 IREL EEA 0.02 (T ) 0.0080939
62 233-4 BEL EEA 0.2299999 (T#¥ ) 0.0930797
63 233-5 IGELl EES 0.4799992 (=¥ ) 0.1942529
64 233-8 IGELl EEA 0.1399999 (T#¥ ) 0.0566572
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65 234 I 1.82 (T ) 0.7365439
66 24-2 =TT 0.07 (T%%) 0.0283286
67 24-3 =TT 0.3499999 (T#¥ ) 0.1416431
68 25 EEA 0.2400001 (=¥ ) 0.0971267
69 315 EIRE=IED 0.2 (T#T ) 0.0809389
70 57-A+B1 I 1.180001 (T#¥ ) 0.4775395
71 58/2-A1 EEA 0.3299996 (T#¥ ) 0.1335492
72 58/2-A2 EEA 0.2799989 (T#¥ ) 0.1133144
73 58/2-B EEA 0.4799992 (T ) 0.1942533
74 59-A EEA 0.03 (7% ) 0.0121408
75 59-B EIRAE=IE 0.0299999 (T#¥ ) 0.0121408
76 60 EEA 0.0299999 (T=¥ ) 0.0121408
77 65 EEA 0.0299999 (T#¥ ) 0.0121408
78 66 EEA 1.490001 (TFT ) 0.6029947
79 67 EEA 0.3700001 (T#T ) 0.1497369
80 68 EEA 0.0600001 (T=¥ ) 0.0242817
81 70 aT (3TH) 0.250001 (T ) 0.1011736
82 71 =TT 0.250001 (T#¥ ) 0.101174
83 72/2-1 EEA 0.2700012 (T#T ) 0.1092679
84 72/2-2 EEA 0.18 (T ) 0.072845
85 74 EEA 0.22 (T%T) 0.0890328
86 75 T 0.0299999 (T#¥ ) 0.0121408
87 76 EEA 0.3700001 (T=¥ ) 0.1497369
Gkl

88 77 - 0.649999 (T#7 ) 0.263051
89 78/1 ELA 1.13 (T&T ) 0.4573047
20 78/2-A EEA 0.0800001 (T#¥ ) 0.0323756
91 78/2-B EEA 0.2799989 (T#¥ ) 0.113314
T T ATH: FMIEAH

92 456/2 EIRE=1ED 0.08 (T#¥ ) 0.0323756
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93 456/3 LT T 0.78 (THT ) 0.3156617
94 459-A GECARA] RSkl 0.68 (T®Y) 0.2751922
95 459-B GECARA] EIRR=1ER 0.03 (T+Y) 0.0121408
96 460 GEEard) CIEE=IED 4.3 (TFT) 1.740186
97 461/1 GECARA} IRE=IED 0.0499999 (T=+Y ) 0.0202347
08 461/2 TR ELEL) 0.07 (T=T ) 0.0283286
99 461/3 GECARA] RISi 0.3499999 (T=+Y ) 0.1416431
100 463-3 GECARA} EIRAR=1ER 0.02 (T#Y) 0.0080939
101 472/2 GEEARA] EIEE=IED 0.0400001 (T#T ) 0.0161878
102 472/3 GEEARA] T T || 0.1500001 (THT ) 0.0607042
GIE

103 472/4 TR frore 0.469999 (T+Y ) 0.190206
104 473/1 GEEARA] =TT 0.2400001 (T#7 ) 0.0971267
105 694 GEEARA] RERIREIED 14.7 (TFT) 5.949008
106 695 GECARA} z-_g S 1.019999 (T=*X ) 0.4127883
107 772 LR EIRE=IED 1.219999 (T#Y ) 0.4937272
108 773/3 GECARA} EIRR=IER 0.07 (TsY) 0.0283286
Total 25.5524057

[T. |. Nellore PIU 3(a)/3A]

g A HET, FeaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 8th April, 2026

S.0. 1801(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Newly
Proposed in the stretch of land from Km.14+270 to Km.19+445 (Nellore division) in the district of SPSR Nellore in
the state of ANDHRA PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.
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Every such objection shall be made to the Competent Authority, namely, CALA & RDO-NELLORE in writing
and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such
further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling Newly Proposed in the stretch of
land from Km.14+270 to Km.19+445 (Nellore division) in the district of SPSR Nellore in the state of ANDHRA

PRADESH
[State: ANDHRA PRADESH ||District: SPSR Nellore |
SL. No. (|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

L1 | 2 | 3 | 4 | 5 [ 6 |
[Taluk: Muthukur |
|Village: Narikellapalle |
1 1/1 (LP 9) Private igiculmre 0.6300012 (Acre ) 0.2549575
2 1/2 (LP 1253) Private igiculmre 0.5299998 (Acre ) 0.2144881
3 1/2, 2/1 (LP 10) Private I,irg};icul e 0.4899993 (Acre ) 0.1982999
4 2/1 (LP 14) Private igiwlwre 0.0499999 (Acre ) 0.0202347
5 2/1 (LP 15) Private Ing};icul ture 0.09 (Acre ) 0.0364225
6 2/2-A (LP 13) Private ygerticul e 0.11 (Acre) 0.0445164
7 2/2A, 46 (LP 12) Private ‘Igerticul e 0.2600011 (Acre ) 0.105221
8 47-4 (LP 8) Private irgyriculmre 0.3199994 (Acre ) 0.1295022
9 48 (LP 11) Government gj‘;}iﬁ‘u 0.2099999 (Acre ) 0.0849858
10 49/1 (LP 130) Private E;yricu] e 0.0800001 (Acre ) 0.0323756
11 49/1 (LP 136) Private irgziculmre 0.2 (Acre ) 0.0809389
12 49/1 (LP 137) Private E;yricu] e 0.18 (Acre ) 0.072845
13 49/1 (LP 138) Private igiculmre 0.3900004 (Acre ) 0.1578308
14 49/1 (LP 139) Private Egricul e 0.0499999 (Acre ) 0.0202347
15 49/1 (LP 151) Private Dry. 0.3199994 (Acre ) 0.1295018

Agriculture
16 70 (LP 152) Private ggicuhure 0.0600001 (Acre ) 0.0242817
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|Village: Muthukur

17 l|10-1 ||Private |Wet Houses || 0.8099987 (Acre )| 0.3278021]
18 11 ||Private |[Houses [ 02999992 (Acre)|| 0.1214083|
19 [[113-A ||Private [[Wet || 0.6100009 (Acre )| 0.246864|
20 113-B ||Private |[Wet | 0.2099999 (Acre )| 0.0849858|
21 [[113-C ||Private [[Wet || 03700001 (Acre )| 0.1497369)|
2 114 |[Private [Wet (Inam) || 0.289999 (Acre )| 0.117361]
123 12 ||Private |[Houses | 0.4300009 (Acre )|| 0.174019)|
124 [[124 ||Private [[Wet || 07900009 (Acre )| 0.3197086|
25 [l125 ||Private [[Wet I 1.09 (Acre )| 0.441117|
126 126 ||Private |[Wet | 03700001 (Acre )| 0.1497369)|
27 [[13 ||Private [[Wet I 0.22 (Acre )| 0.0890328]|
128 ||146-1 ||Private || Wet | 0.4899993 (Acre )| 0.1983003)|
129 [[146-2 ||Private [[Wet | 0.6799994 (Acre )| 0.2751922)]
130 [[147 ||Government  |[Poramboke || 0.26 (Acre )|| 0.1052206|
131 148 ||Private || Wet I 1.56 (Acre )| 0.6313234|
[32 [[149 ||Private [[Wet | 0.0400001 (Acre )| 0.0161878|
33 [[15/2-2 ||Government  |[Poramboke || 0.36 (Acre )|| 0.14569)
134 1150 ||Private || Wet | 0.1900001 (Acre )| 0.076892)|
135 [[153/2 ||Private [Wet (lnam) || 0.2600011 (Acre))|| 0.105221]
136 [[154 ||Private [Wet (Inam) || 1.850001 (Acre))|| 0.7486847|
137 1159 ||Government  |[Poramboke || 0.11 (Acre )| 0.0445164|
38 [l16 ||Private [[Wet | 0.1900001 (Acre )| 0.076892]
9 117 |[Private [[Wet I 0.54 (Acre )| 0.218533]
40 ll18-A ||Private || Wet | 0.6799994 (Acre )| 0.2751922|
l41 |l20-B ||Private |IDry | 0.6999997 (Acre )| 0.2832861]
42 [[209-3 ||Private [[Wet | 0.2999992 (Acre )| 0.1214079|
43 11209-4 ||Private || Wet | 0.0499999 (Acre )| 0.0202347|
l44 [21-A ||Private |[Wet | 0.3700001 (Acre )| 0.1497369)|
l45 |l21-B ||Private [[Wet | 0.2799989 (Acre )| 0.113314|
l46 210-A ||Government  ||Poramboke || 0.2600011 (Acre )|| 0.105221]
l47 [211-1A ||Private |[Wet I 1.28 (Acre )| 0.5180089)
l48 |211-1B ||Private [[Wet || 02299999 (Acre )| 0.0930797|
49 |214-A2 ||Private |[Wet I 1.029999 (Acre )| 0.4168353]
50 |[214-B |Government  [[Poramboke || 0.0299999 (Acre )|| 0.0121408|
51 |215-A ||Private [[Wet || 0.0800001 (Acre )| 0.0323756|
|52 215-B ||Government  |[Poramboke || 0.0099999 (Acre )| 0.0040469)|
|53 217 ||Private [[Wet || 1.05 (Acre )|| 04249292
|54 21811 ||Private [[Wet I 0.22 (Acre )| 0.0890328]|
55 |218/2-A ||Private |[Wet I 1.25 (Acre )| 0.5058681]
56 [[220/1 ||Private [[Wet [ 1.009999 (Acre))|| 0.4087414]
|57 |23 ||Private [[Wet || 0.0600001 (Acre )| 0.0242817|
|58 232 ||Private || Wet I 1.549999 (Acre )|| 0.6272764|
59 2331 ||Private || Wet | 0.7400003 (Acre )|| 0.2994739)|
60 233-2 ||Private || Wet | 0.1300001 (Acre )| 0.0526103)|
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l61 233-3 ||Private || Wet I 0.02 (Acre )| 0.0080939)|
l62 |233-4 ||Private |[Wet | 0.2299999 (Acre )| 0.0930797|
l63 |[233-5 ||Private [[Wet || 04799992 (Acre )| 0.1942529)|
[64 2338 |[Private [[Wet [ 0.1399999 (Acre )| 0.0566572)
l65 234 ||Private |[Wet I 1.82 (Acre )| 0.7365439)]
[66 242 |[Private |[Dry [ 0.07 (Acre )| 0.0283286]
[67 43 |[Private |[Dry [ 03499999 (Acre)|| 0.1416431]
l68 25 ||Private || Wet | 0.2400001 (Acre )| 0.0971267|
|69 ||3 15 ||Government “Poramboke ” 0.2 (Acre )“ 0.0809389|
170 |ls7-A+B1 ||Private [[Wet || 1.180001 (Acre )| 0.4775395)|
171 ||58/2-A1 ||Private || Wet | 0.3299996 (Acre )| 0.1335492|
[72 ||58/2-A2 ||Private [[Wet | 0.2799989 (Acre )| 0.1133144|
173 ||58/2-B ||Private || Wet | 04799992 (Acre )| 0.1942533|
[74 [l59-A ||Private [[Wet I 0.03 (Acre )|| 0.0121408|
75 |ls9-B ||Government  [[Poramboke || 0.0299999 (Acre )|| 0.0121408|
176 ll60 ||Private || Wet | 0.0299999 (Acre )| 0.0121408|
[77 |l65 ||Private [[Wet | 0.0299999 (Acre )| 0.0121408|
78 [l66 ||Private [[Wet | 1.490001 (Acre )| 0.6029947|
179 ll67 ||Private || Wet | 0.3700001 (Acre )|| 0.1497369)|
80 [l68 ||Private [[Wet | 0.0600001 (Acre )| 0.0242817|
81 [l70 ||Private [Wet (Inam) || 0.250001 (Acre))|| 0.1011736|
182 71 ||Private |IDry | 0.250001 (Acre )| 0.101174|
83 [[72/2-1 ||Private [[Wet | 02700012 (Acre )| 0.1092679)|
[84 7222 |[Private [[Wet I 0.18 (Acre )| 0.072843]
185 |74 ||Private || Wet I 0.22 (Acre )| 0.0890328)|
86 75 |Government  [[Poramboke || 0.0299999 (Acre )|| 0.0121408|
87 76 ||Private [[Wet | 0.3700001 (Acre )| 0.1497369)|
88 77 ||Government  ||Poramboke || 0.649999 (Acre )|| 0.263051]|
89 |[78/1 |Government  |[wet I 1.13 (Acre )| 0.4573047|
90 [[78/2-A ||Private [[Wet | 0.0800001 (Acre )| 0.0323756|
91 |78/2-B ||Private || Wet | 0.2799989 (Acre )| 0.113314|
|Village: Krishnapatnam |
92 |l456/2 ||Government  |[Poramboke || 0.08 (Acre )| 0.0323756|
93 |l456/3 ||Government  |[Poramboke || 0.78 (Acre )| 0.3156617|
|94 [l459-A ||Government  |[Houses || 0.68 (Acre )|| 0.2751922)]
|95 |l459-B ||Government  |[Poramboke || 0.03 (Acre )| 0.0121408|
|96 ||460 ||Government ”Poramboke || 4.3 (Acre )” 1.740186|
o7 [l461/1 |Government  [[Poramboke || 0.0499999 (Acre )|| 0.0202347|
|98 4612 ||Government  |[Houses I 0.07 (Acre )| 0.0283286|
99 |l461/3 ||Government  |[Houses | 03499999 (Acre )| 0.1416431]
100 |l463-3 |Government  |[Poramboke || 0.02 (Acre )|| 0.0080939)
101 47212 ||Government  |[Poramboke || 0.0400001 (Acre )| 00161878
102 472/3 Government ?gfﬁmboke 0.1500001 (Acre ) 0.0607042
103 ll472/4 lGovernment ~ |[Poramboke || 0.469999 (Acre )|| 0.190206)|
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[104 14731 lGovernment  |[Dry | 0.2400001 (Acre )|| 0.0971267|

105 694 Government ?gfﬁmboke 14.7 (Acre ) 5.949008

106 695 Government Ery (Dotted 1.019999 (Acre ) 0.4127883
and)

1107 1772 |Government  |[Poramboke || 1.219999 (Acre )|| 0.4937272|

[108 77313 ||Government  |[Poramboke || 0.07 (Acre )|| 0.0283286|

| Total|| 255524057

[F. No. Nellore PIU 3(a)/3A]
SHAIKH AMINKHAN, Director
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